FORM G
R EXPRESSION OF INTEREST FOR

PUTE FOODS PRIVATE LIMITED
RY AT RAJKOT, GUJARAT

d Bankruptey Board of India
2016)

INVITATION FO

RE
OPERATING IN CASHEW MANUFACTURING INDUST
(Under sub-regulation (1) of regulation 36A of the Insolvency an

(Insolvency Resolution Process for Corporate persons) Regulations,

MEABDEUE‘B,@,__,_,W i e
I TName of the corporate debtor REPUTE FOODS PRIVATE LIMITED
along with PAN/ CIN/ LLP No. Pan No.: AAFCR4726C

_C_I&I\V{g.gfu 154006)2011PTC_Q§7‘1717 ot s
2. | Address of the registered office Plot No.6, Survey No.244, Shapar, Rajkot,

Shapar, Gujarat, India,360024
3. | URL of website Not Available

Rajkot, Gujarat

4. | Details of place where majority of
fixed assets are located
Not Applicable

= Tinstalled capacity of main products/
. services S Rl T
6. | Quantity and value of main products/| NIL
i) services sold in last financial year
7 Number of employees/ workmen NIL
8. | Further details including last Details can be sought by emailing-
available financial statements cirp.ripl@gmail.com
(with schedules) of two years, lists
of creditors are available at URL:
Details can be sought by emailing-

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code cirp.rfpl@gmail.com

is available at URL:
10. | Last date for receipt of expression

of interest
11. | Date of issue of provisional list of 22:41.2025

prospective resolution applicants
12. [ Last date for submission of 274482025

o

12.11.2025

e objections to provisional list
13. | Date of issue of final list of 07.12.2025
B prospective resolution applicant
14. | Date of issue of information 1211212025
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants
15. | Last date of submission of 11.01.2026
resolution plans
16. | Process email id to submit EOI cirp.rfpl@gmail.com
17. | Details of the corporate debtor's Not Known
registration status as MSME.

Date: 28.10.2025
Place: Ahmedabad
Resolution Professional |
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SHREE PACETRONIX LIMITED

CIN: L33112MP1988PLCO04317

Registered Office: Plot No 15, Sector-ll, Industrial Area, Dhar,
Pithampur, Disl. Dhar- 434775, Madhya Fradesh, India, | Tel. No.: 3165977990

Email Id: investors.spl@@gmail.com | Website: www.pacetronix.com
Recommeandations of the Committee of indepandent Directars (TIDG") of Shrea Pacetronix Limited (“Targel Company™ or

“TC™) under Regulation 26(7) of Securitbes and Exchanga Board of India (Substantial Acquisition of Shares and Takeowers)
Reguiations, 2011, as amendad (“SEBI SAST Regulations”) in relation fo the open offer 1o the public shareholders of the

HATSUN AGRO PRODUCT LIMITED

CIN: L15499TN1986PLC012747

Regd.office: No.41 (49), Janakiram Colony Main Road, Janakiram Colony, Arumbakkam, Cheannai - 600 106.

Target Company (“Open DHer") made by Akash Sathd ("Acquirer™) fogether with Stul Kumar Sethi ("PAG-17), Amia Sethi ¥ ; o i 2 TE £
(“PAC-2"} and Ashish Seihi {“PAC-3"), Tel: 04447961124 | Fax: 044-479261124 | Email: secretarial@hap.in | Website: www.hap.in
L AL S e STATEMENT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2025
| 2. | Name of the Target Company (TC} =hres Pacetronix Limited =
3. | Details of the Offer pertaining o TG | The Open Offer is being made by the Acquirer and PACs to the Public STANDALONE (¥ in Crores except EP3)
Shareholdars 1o acquire up to 9.75,000 Equity Shares representing 26% af Quarter Ended Half year Ended Year Ended
the Expanded Share Capital of the Target Company at a price of ¥ 100/« per .
; : i A o e Tl $.No. Particulars W September, 2025 | 30" June, 2025 | 30° September, 2024] 30° September, 2025 | 0° September, 2024 31" March, 2025
Equity Share, aggregating to a total consideration of T 9,75,00,000/- payvable Unaudited Uhaudited Wlisadited Unaudited Unaudited Audited
in cash in accordance with Regulation 3{1)(a} of the SEBI {SAST) Regulations. do i v e i i
4, | Name(s) of the acquirer and PAC with | Acquirer: &kash Sethi . 1. Taial Income 2,385 38 2 838,22 207872 432-3&0 4 455 95 868671
| the acquirer PAC 1: Atul Kumar Sathi
PAC 2: Arnita Sethi 2. | Met Profit/ {Loss) for the period (before Tax, Excepfional and |/
PAC 3: Ashish Sethi -
or Extraardinary ltems 161.69 201.3 B7.50 362,90 263.08 486.15
5. | Mame of the Manager to the Dffar Vivro Financial Services Private Limited , " ! ;
Vivio Mouse, 11, Shashl Colony, Opp. Suvidha Shopping Center, Paldi, 3. | Net Profit/ {Loss) for the period before Tax (after Exceptional and /
Ahmedabad — 380007 Gujaral Inﬂig. _ _ ar Extraordinary fems) 161.59 207.31 87.50 362.90 263.08 386.15
TR pI] AR e i UM TR 4. | NetProfit/ (Loss) for the period after Tax (afler Exceptional and /
Contact Person: Shivam Patel | Websile: www vivro nit .
SEBI Registration Mo.: INMOOD0101 27 or Extracrdinary |tems) 120.18 148.08 64.32 268.26 194 86 285.44
GIN: U67120G41996FTCO291 82 5. | Tota! Comprehensive Income for the perod 12029 148.148 63.41 268.48 194,81 285.61
6. [Members of the Commitiee of)1. Manali Tongia (Chairman) 6. | Paid-up Equity share capital (Face value of ¥1/- per share| 2228 22.28 22.28 22.28 22.28 22.28
Independant Directors 2. Eomya Chhabra (Member) iy ’ . ;
Other Equity (excluding Revaluation Resarvie as shown in the
. ndraguge sain (i) dited Balance Sheet of previ | 1,701.93
7. 110G Mamber’s relationship with the TG [ =  All IDC members are Non-Exacutive and Independent Directors of the A sl L sk b2
Target Company. 8. | Eamings per share {of 71/- each) (Not annualised):
" Egrr?p:i;hg members of the IDC holds any Equity Share In the Target a. Basic (in ) & 41l 665 2 BG 1205 475 12 84
« None of the members of the IDC has any confracts or any relationship with b, Diluted (in T) £.40 6.65 2.89 12.05 8.75 12.81
the Target Company,
B, |Trading n the Equity shares‘other|No member of the IDC has traded in any of the Equity Sharess other Securities -
securities of the TG by IDG Members | of the Target Company during the: CONSOLIDATED {¥ in Crores except EPS)
1. 12 {Twalve) months preceding the date of the PA _ Quarter Ended Half year Ended Year Ended
9 110G Member's relationship with the | Nane of the members of DG has any conbract’ arrangement) relationship with Uprlnaud'ﬂed Unaudited Unaudited Unaudited naudited Audited
aciuirer the Acquirer and’ or with PAG.
10, Trading in the Equity shares/other 1. Total Income 243185 2,594 20 207872 o 026.05 445595 8, 719,32
isecurities of the acquirer by 1DC|Not Apphcable (As the Acquirer and PAC are individuals) 7 Net Profit | (Loss) for the pericd (before Tax, Exceptional and /
| Members ' : '
11. | Recommendation on the Open offer | The IDC is of the opinion that the Offes Price of 2 100 per Equity Share s fair or Extraordinary items}) 147.53 184.24 8.0 331,77 263.08 377.30
as to whether the offer is fair and|and reasonable in terms of the SEBI (SAST) Regulations 3. | et Profit! (Loss) for the perod before Tax {after Excepfional and /
reasonable Hawewver, the public shareholders of the Target Company are advised o ;
indapendently evaluate tha Open Offer and make informed. decision about or Extracrdinary ltems) 147.53 184.24 87.50 33177 263.08 377.30
whether or not to tender their shares in the Open Offer. Further, members of 4. | Net Profit/ (Loss) for the period after Tax (after Exceptional and /
the I0C confirrn that the Target Company has not received any complaint from ; 4 4 1
the public sharehobders ragarding the Open Offer process, valuation price or oF STy I1§ms] _ : i Ligiadig e 2hls 194,06 B
- L valugtionmethod. I o 5. | Total Comprehensive Income for the period 108.78 135.34 G341 245.12 184.81 278.96
12. E summary of reasons for the The members of the DG have perused the following offer documents for f Paid-up Equity share capital (Face value of T1/- per share) 77 38 22 78 27 28 72 718 2728 7798
| recommendation recommendation on the Open Offer Othei Epily {eiickiding Resl ialices Résarie a8 aliown ivihia
1. Public Announcement dated August 07, 2025 ("PA") o %a;;n ﬂ: Eheetg B miw's s ' fdE o
2. Detaibed PubSic Statement published on August 14, 2025 ("DPS™), P e Lkl
3. Draft Latter of Offer dated August 21, 2025 ("DLoF™) 8. | Eamings per share {of T1/- each) (Not annualised):
4. Letter of Dffer dated October 17, 2025 ("LoF") a. Basic (in ) 4.92 6.07 2.9 10.99 8.75 12.51
Based on ihe review of the offer docements, the members of the DT have ;
considered the following factars for making the recommendations; b. Diluted {in %) 4.92 6.07 2489 10.99 8.75 1251
1. The Acquirer and PAGS arg the existing Promoters and Promoter group
of the Target Company and intends to support the management of the MNotes:
éﬁ?}';ﬂm”a”“ in their efforts towards the sustained growth of the Target 1. The abova is an extract of the detailed format of Guarterly Fnancial Results flad with the Stock Exchanges under Requlation 33 of the SEBI Listing Obligations and Disciosure Requirsments) Reguiations, 2015. The
9. The Equity Shares of the Target Company are fraquantly traded on BSE in full formatof the Financial Results are available on the websile of the Siock Exchange(s) (www.bseindia.com and www.nseindia.com) and the Lislad enlity (www.hap.in)
. ol o 5 :
3 ?;2‘; ;:rﬂsgcuf:x Eiyr::Ii;;:ﬁ:f::;i;iﬂ:ﬂzE Regulations (1) 2. The above .unauu:lited financial re?ults prepared in am:ﬂ:larr?a with the recognition ar:ﬂ measureiment principhes [ad -:m-'.-.'rl in the Inul:lian Au:-:.nun%ir-'-g Sandard 34 “Inferim Financlal Repording” (“Ind &3 347}, prescribed
and 8(2) of the SEB! SAST Regulations under Saction 133 ofthe Companies Act, 2013 have been reviewed by the Awdit Committee-and approved by the Board of Directors alits mesting held on October 27, 2025,
13. | Disclosure-of Vading Patiern The recommendalions ware uranimausly approved by the members of 10,
14| Detals of independent Adviscrs. if any. | None e
15. | Any other matter(s) to be highlighted | Nane For Hatsun Agro Product Limited
“To the best of our knowledge and beled, after making the proper enquiry, the ifformation contained in of accompanying Sdi-
this statement _is. I all ma1arlz-jl respect, true and correct and not misieading. whether by the omission of any information or C Sathyan
ptherwise and includes all the information reguired to be disclosed by the Target Company umndar the EEEII:TE;;:TEU;I;;; Place: ﬂrl:lannai Vice Chairman
Date: 27" October, 2025 .
Committee of Independent Directors of ' DIN: 00012439
Shree Pacetronix Limited
Sd-
Dale: Dctober 27, 2025 Manali Tongia
Place: Pithampur, Madhya Pradesh Chairman- Committee ol Independent Direclors
- KFINTECH
EXPERIENCE TRANSFORMATION
FORM G KFIN TECHNOLOGIES LIMITED
INVITATION FOR EXPRESSION OF INTEREST FOR
P
i LI'BEILIﬁI':?]':'ICEI;r:D IF:UE??R?DW:E-F;LI REPUTE FODDS PRIVATE LIMITED CIMN: L72400MH201TPLC444072
Subject: Fraudulent lmperseaalion and Misuse of the Name “IndiaNivesh Shares & Yuiacher snrostetion (1) o siatior DAl fom Matnonmy arl Gankmptey el of ks Maharashira Tel. No.: 022 4962 0337, Website: www kfintech.com, Email: investorelations@kfintech.com
i i - 5 ¥ {Insolvency Resolutien Process for Corporals Parsons ) Fegulatbens, 2016)
Securities Privale Limited and IndiaNivesh Group®,
Il has come to the nalice of indiaNivesh Sharas & Securilies Private Limited. thal cedain 1. [ Narme af the comaraa :::;E“A"T l:lEPl.r:l:ﬂLi::PHWME LINITED EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS
unkniawn persans andior entities ans fraudulently mperscnating our Company and Groug, its siang with PAN CING LLP M, Pan Na.- AAFCRAT IS FOR THE QUARTER AND HALF-YEAR ENDED SEPTEMBER 30, 2025
afficials, and brand idenily through fake oniine and social media platforms with the intent 1o | CIM Mo, UA5400GI2011PTCO67117 J
mislead and defraud inveslons 2. | Address of the regisioned offion Pt Na.B, Stmvay No.244, Shagar, Rajkot, i in milhons )
Thase individeals ase operabing under the guee of an 18" Co-dnvastmenl Programme”, | CAaTRFARS rid ..sh?m' _Fq'u.z"“!' india, 360024 Quarter ended HBIf—year endad Year ended
g i F E'I:’:H:k. |'||j “‘l.r I'l, dmd 3.' ] URL of “ehglre — S N | Mt "IMI&DM T e — e — — — p— e e
using our name and logo on WhatsApp, Telegram, Isiageam, Fac and hroug 4. | Detals of placs where rajoriy of | Rajhot, Gujarsl 51, September June September | September | September March
wtﬁ-“-ﬂicaﬂﬂ el ﬂ}gwnic;hﬂﬂﬁ. falsely Emrﬂw temselves s being associated | fhead Bssets are located _ No. Particulars 30, 2025 30, 2025 30,2024 | 30,2025 30, 2024 31, 2025
wilh Qur Lampary and Group. They ame invang the pubic o ireesl in urguthonzed schemes % | Installed capacity of main productsy | Not Appécahle i P i l i i
promising essured or quarenteed returns-and are inducing mvestars fo trensfer funds to _ |servicEs ] ] fUrvclion) {una“dﬂ“ﬂ__{'inaudmad: ! {naudited) | iWnapditedy | \Auigd)
unathorised bank acoounls. B. | Quantity and value of main procucts ] Nl 1 | Revenue from oparations 3.092.34 2,740.58 280474 | 583292 5,180.36 10,807 .52
T it | Eervioes Sold in kast inancsl year !
We calegoncaly clanty that IndiaMivesh Shares & Secunbes Privale Limited and Indsahevash E AT T &f empltyeas; workmen | NI 2 | Met profit before tax
Group, hava no connection, -cantrel, or essaciation with thess indwiduals or eocounds, These B | FUrther detsils Inciuding st | Detaits can be saught by amailing: {from ordinary activities) 1.265.44 1,049.05 1,184 .68 2,318.49 21274 4473590
achvibes are ardirely unautharsed, fraudulent, and ibegal. Further, & formal complaind has | avmllable financial statements cirp i@ emall,com 3 | Met profit before lax
been ladged with the Palice authorilies. for investgalion and action aganst the ofiendzrs. The | {with schedules} of twa years, lists (after extracrdinary activities) 1,260.44 1,049.05 1,194 68 2,318.49 2.112.74 447590
matler has also besn raportad 1o the National Slock Exchange of Inda Limiled (NSE), which - :__fj rr;:a'flnrm g rﬁ_'?tzb atURL: | . e R s 4 | Net profit after tax attributable to
2 e . rg . = . ] by for ressolution appicants s raEn e soughl armailing:
:3“* :f““n‘j ":’ITE'E"“"‘ 15 S A MOt (Y ok e ndist section Z5(2H) of the Code | tirp.ripimail cont shareholders of the Company 933,13 77257 gozze| 170570 | 157384 | 332625
e _ _ o Bvchibie a1 UL S 5 | Total comprehensive income atiributable to
Innesiors and mermbears of (ha PUHIE are advisad 1o axencise ulmos! cauban and Do 14, | Lest date for recalpl of expressaon 1211 20205 EhBFEhG}ﬁEFH- l!_',lf th qunam 935 -35 ??g 24 gcﬁr 55 1717 EE -I 533 39 q 32& Ed
5 : : £ ; - | of intarest i : ; 5 : . -
el oo oL o gl el wkitanivesiin gnd oficel emal 108 éndng | |92 Do of e of provisonai st of | 22:11.9025 6 | Paid-up equity share capital 172263 | 172188 | 171407 | 172263 | 171407 | 172083
W - r | i 3 i el s ; a
b ; o {PIORRMGLVS PRSI O | 7 | Reserves (excluding "revaluation reserve”) 12.901.40 | 13,199.27 1044037 | 1290140 | 1044037 | 12,357.47
v Nol respoad % or engage with messages, calls, or nvestman! offers recaived through 12, | Last dabe Tor subrmasion of 2A7.11.2025 o :
Whatsipp, Telegram, o ather social media platiormms; - 5:;&:;..!1_3 e |_::|;T51lillrlﬁi_ll:_lz:1 — & | Securities premium account 5,850,682 2,817.29 2,631.48 2,850.62 5,631.49 2,768.60
Rfrain from Iransferrng funds to personal or third-party accounts; and ) F;:Méﬁlim:ﬁwﬁjmm 5 9 Earning!s' F'EFTE'JI'J“!-‘_ f-?h?:]'i' i'Eﬁﬁ'J
«  Reporl any suspicious aclivity 1o aur Complance Daparrient and Lo (ha Kational Cyber 14, | Date of issue of informabon. | 12122028 (face value of share! each]
Crime Reporting Porat hitps:icybercrime, govin | memorandum, evaluation mtri Basic a.42 4.48 5.21 89.91 8108 19,38
Sl '_'_ { el rexpuiest for resolution plans o ;
Officlaé Contact for Reporting Fraud: | prospective resalulion applicants _— ﬂltlﬂed — — = 535 4 d.ﬁ. .t ] 5 15 L E.I'EE_ E!_. 1.1 : 19 ET |
Email: complancei@indienivesh.in | customersupport@indianivesh.in 15, [ Lasl date of submission of 11012028 *EPS is not annualized for the perfods.
Helpling: 022 6240 6240 e LY FREIE : | 3 Notes:
Rgistered Office: 171h Floor, Lodha Supremus, Senapati Bapat Marg e L A 1 Financial results of KFin Technologies Limited (standalons financial results)
Lower Parel (West), Mumbai - 400012 | mgstration status as MSME, o (# in millions)
Issued i public interest by; bate; 28.10.2028 Sd/- ] :
ndiaNivaeh Shaves & Sa:urrlﬂas Private Limitod Fhims: AR macwbed Chirag Rajendralaimar Shah puartec endec . Hayess ended Year enced
ek Resolution Professional in the matter of Repute Foods Private Limited =k September June September | September | September March
Date, 2702025 IBIBI/IPA-DO0,/|P-PO4 165/ 201 8-19/1 1837 Mo, Particulars 30,2025 | 30,2025 30,2024 | 30,2025 | 30,2024 | 31,2025
AFA Valid Upto: 315t Decamber, 2025 -
208, Ratnars) Spring. Beside Newninman Co. Op. Bank, (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | [(Audited)
Opp. HOFC Bank House, Nesrangpura, Ahmedabad-3800009 1
1 | Revenue from operations 2,072.59 2,644 50 2.692.28 5617.09 4,0988.19 10,554.00

2 | Met profit before tax (from ordinary activities) 1.232.26 102717 1.147 .57 225943 2,059.30 4,381.96

3 | Met profit before tas
{afler extraordinary activities) 1,232.28 1,027.47 1.147.57 2,259 43 2,059,330 4,381.86

4 | Net profit alter lax 810.83 780.87 B51.77 | 1.671.80 1,530.31 3,255.48

SHREEJI

2 The financial results have been prepared in accordance with Indian Accounting Standard prescribed under Section 133 of the Companies

Bt SHIPPI NE GL‘G EAL Act, 2013 and are in compliance with the presentation and disclosure requirements of Regulation 33 of the SEBI (Listing Obligations and
= Disclosure Requiremants ) Regulations, 2015 (as amendad).
3 The above results have been reviewed and recommended to the Board of Directors by the Audit GCommittee and subsequently approved by
SH RE EJ I S H I P PI N G 'G LOBAL LI M ITED the Board of Directors at its meeting held on October 27, 2025, The statutory auditors have expressed an unmodified review conclusion on
thase results

{Formery known as SHREEEJ SHIPPING GLOBAL PRIVATE LIMITED & SHREEJ SHIPPING) 4
CIN: USZ2242GJ2024PLC 150537
Reg. Office: “SHREEJ HOUSE", Town Hall Circle, Jamnagar-361001 (Gujarat), India. Phone: +31 288 2553331, 2673331, 2655352, 2675334,
Fax: +231 288 2556525, E-mail: infoi@shresjishipping.in; Web: www.shregjishipping.in

STATEMENT OF UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2025

The abave 5 an extract of the detailed formal of financial results filed with the Stock Exchanges under Regulation 33 of the SEB1 (Listing
Obligations and Disclosure Reguirements) Regulations, 2015, The full format of the quarer ended Financial Results (Standalone and
Consolidated) are available an the websites of BSE Limited i.e. www bseindia.com, Mational Stock Exchange of India Limited i.e.
wwhw.nseindia.com and the Company e, waww Kiintach.com. The same can be accessed by scanning the QR code providad balow:

for Kfin Technologies Limited
&0-
Sreekanth Madella

Managing Director and Chief Executive Officer
DiM: 08659728

The Board of Directors of the company in their meeting held on October 27, 2025, e
approved the Unaudited Financial Result of the company, for the Quarter and Half Year ended : oy =) Place: Mumbai
on September 30, 2025, x % ..;}‘ : Date: October 27, 2025

The Unaudited Results along with the Limited Review Report has been hosted on the website of
the Company at www.shreejishipping.in and on the website of BSE Limited (www.bseindia.com)
and on the website of National Stock Exchange of India Limited (www.nseindia.com) and can be
accessed by scanning the QR Code.

- "—
Adfactors 33825

By Order of Board
For, Shreeji Shipping Global Limited
Sd/-
Place: Jamnagar Ashokkumar Lal
Date: October 27, 2025 Chairman & Managing Director (DIN: 01736933)
MNote; The ghove infimation s in accordance with Regulalion 33 read with Regulalion 47(1) of the SEB! (LODR) Regulafions, 2075,
Adfaciors 340:25
@ @ eo® O -
epaper.financialexpress.com
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